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(English) 

Dsfpar·ty In M in imum waj!es in StatH 

1892. SHRI V.S. VIJAVARAGAVAN: 
SHR1 JITENDRA PRASADA: 
SHRI PRATAPSINH BA-

GHEL: 

WiJI the Minister of LABOUR be 

pleased to state : 

(a) whether wide di!iparity exists in 
minimum wage, in different Sta1es ; 

tb) if so. the dc:tails of minimum 
wases in i r~nl States ; 

{c> whether i1 is the policy ~  Govc-rn-
ment to~ as f.ar a~ practicaole parity 
in the rAinimum wages in ditfe1ent States; 
and 

(d) ir so. thc-steps tak\n proposed 
h.> be take? in lllis regard ? 

THE \1f"JISTER OF STATE OF 
THE MlMSfRY OF LABOUR \SURI 

T. ANJIAl-1) : (a) Yes, Sir. 

(b) The de1ails regarding th~ m1n1mu1:-. 
i~ s fixed by the State Governrm:nls · 
Union rritori ~ Administrati.,ns in 
var·ous !-Ch\·dulc:d employments is being 
collt~c  and will be laid on lhe Table 
of 1he Lok Sat-ha soon as possible. 

(c1 Yes. Sir 

(d) The gi:neral que<.tion of uniformity 
in wages was discussed Ht the 3 ·st 
Session uf the Lab •'Ur Ministers• Con-

r~no  held io July, l 9HO. It was 
agreed at the Confaence that while 
absolute uniformity is not possihle, 1here 
should not be too wide a d1spari1y in 
a~ s prescrio.:d by n.:1ghbouring S1a1es 
as it might lead to tli15ht of industry from 
one Staie to the 01her. Ac:ordingly, 
the Confereuce err·phasisedthat while fixing/ 
revisin& minimum wages under the ini~ 

mum Wag.-s A.ct. due reaard may be given 
10 the imp.set thal the prescribed wages 
might have on the indu11try in other 
S •ates especially the neiahbourma ones. 

Recently, the 3Sth Se111sion of the 
Labour Ministers' Conference held in 
May I 98S also recommended that where 
there is a wide diiparity in a particular 
scheduled employment c overing two or 
more States. efforts should be made by 
all conce-1ned to reduce disparity. The 
tteneral question of having a National 
Minimum \Vage, which intcr•lia covers 
issues concerning dispari1y in wages,  is 
· at present under the consideration of the 
Group of Ministers constituted by the 
351h Session of the Labour Ministers' 
Confcr.:nce \May, 1985). 

Improvement in Soil Fertility of Ravine 
L and In RRjusthan 

I R93. SHRI JUJH'\R STNGH: 
W ill 1he M inister of "GRICULTlJRE 
AND RUl{AL DEVELOPMENT be 
pleased 10 state : 

(a) whether Government propose to 
imt'r<ive 1 he soil fertility of ravine land 
in Rajas1han; and 

(b) if  so, the details thereof ? 

THE MINISTER OF STATE IN THE 
DEPARTMl:.NT OF RURAL DEVELOP-

MENT (SHRI CHANDULAL CHAN-
DRAKAR): (a) Yes, Sir. 

(b) Government of India are con-
sidering formulation of a centrally fipon-
sorccJ scheme for reclamation of ravine 
lands during the Seventh Five Year Pla n . 
When finally approved and takc:n up for 
implementation, it would inter-alia im-
prove the soil fertility or ravine lands and 
benefit the problem states in u in~ 

Raj.1s1han. The Central Soil & Water 
Conservation Research & Training Centre= 
at Kota established undc:r the Jndian 
Council of Allricultural Research in I 955, 
over the last 3 0 yc:ars has developed an 
in1egrated packag.: of practices for recla-
m ation of the ravines of the region; these 
include evaluation of erosion para-
meters, mechanical measures for the 
table-lands, shallow, ~tiu  aod dc:ep 
gullies aod agronomic measures including 
fertilit)' improvement for, agricultural 
lands. forestry, grassland and horticultural 
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f'r&Ctices for revines which cannot ~ f'Ut 
under agriculture. Further. these prac-
tices have been successfully demons-
trated in farmers• fields in Kota District 
through Lab-to-Land programmes. Apart 
fro m this, operational resear.;h on water-
shed has also been taken up in an area of 
about 450 ha. recently by the above 
Kota centre in collaboration wnh Rajas-

than State Government. 

In addition to the efforts of the 
Government of India, the State Govern-
ment of Rajasthan has also proposed to 
undertake programme In the ravine lands 
during the Seventh Plan under the State 
!>CCtOr, 

Land Dank for rovl ln~ Houst>s to the 
Sheltcrless Through HUDCO 

1894. SHRI GURUDAS KAMAT: 
Will the Minister of WORKS AND 
HOUSING be pleased to state : 

(a} whether a proposal to promote 
a land bank fo r providing houses to the 
shclterless through the Housing :_and 
Urban Development Corporation (HUD-
CO) is under consideration of Govern-
ment; 

(b) if so, details thereof; 

(c) whether the scheme is also pro-
posed to be e:Jttended to 1he slum dwelkrs 
of Bombay; and 

(d) if not, the reasons therefor ? 

THE MINISTER OF WORKS AND 
HOUSING (SHRI ABDUL GHA-
FOOR) : (a) No, Sir. 

(b) to (d). Question does not arise. 

[Tran.rlotion] 

Functioning of T. V. Tower at Nainltal 

t 895. nR. CHANDRA SHEKHAR 
TRIPATHJ : Will the Ministt"r of IN-
FORMATION AND BROADCASTING 
be pleased to state : 

(a) whether the TV tower of Nainital 
is not functioning properly; 

(b) if so, whether Govt. propose to 
take any steps to bring about improve-
ments in its functioning; and 

(c} if so. the time by which it is 
likely to start uncrionin~ smoothly ? 

THE MINISTER <... F STA TE OF THE 
MINISTRY OF INFORMArJON AND 
BROADCASTING (SHRI V .N. GAD. 
GIL) : fa) No. Sir. 

(b) and (c While the lran!lm 11er is 
funclioning i.atisfactorilt. the coverage 
is limikd by obstruction due ro surroun-
ding hi<. h hills and has been in1errur> 1.1 

due to power supply failures. Tne p 
sent site was provided by the State G •vi. 
To combat power failures,  a stan t 
Jtenerator has been provided lo the centre 
recently. 

[Eng-I/sh] 

Misuse of ESI Amount by Medical 
Practitioners and Chemists 

1896. SHRI CHINTAM-\NI PANl-
GRAHI ; 

SHRI INDRAJlT GUPTA: 

Will the Minister of LABOUR be 
pleased to state : 

(a) whether Govcrnrnenl are aware 
that hundreds o f medical practitioners and 
chemists rourinely misuse the Employees 
Srate Insurance Scheme; 

(b) whether the 
bureau has all ~  1hat 

anti-corruption 
seven m edical 

practitioners and twelve chemists have 
been defraud Oft the Employees State 
Insurance Corporation co r he tune of 
about Rs. S hakhs each year: and 

(c) if so. the measures adoJ"ted to 

check this fraud ? 

THF Mf"ISTFR OF STATF. OF THE 
MINIS rRY <'F L.'· R OlJR (SHRI T. 
ANJl.\H) : (a) and (b). ThC' Anti-




